161 ASADPA 4, itgh ($axa)  Bupers Laid 162

iz b, s (5) A copy of the Detaileq De-
PAPERS LAID ON THE TABLE fisrids foi Grists (Fhndl and Eng-
lish versions) of the Minisicy of
Law, Justice and Company Affairs

REPORT re EXECUTION OF FROVISIONS 02 fo 1977-78 [Placed tn Library.
THE MRTP ACT, REPORT ON T&E See No LT—518/17|

GENERAL  ELECTIONS 70 LEGISLATIVE

Assemprres v Inpia 1970—172, VoL II Ranways REp TARIFF (SECOND
NOTIFICATION UNDER REPRESENTATION AMENDMENT) RULES, 1877

or tax PROFLE Act, £ PROF MADHU DANDAVATE, I

THE MINISTER OF RAILWAYS beg to lay on the Table a copy of the

(PROF MADHU DANDAVATE)* Railways Red Tarff (Second Amend-
On behat of Shra Shant: Bhushan, I ment) Rules, 1977 (Hind: and Eng-
beg to lay on the Table lish versions) published in Notifica-
tion No GSR 725 in Gazette of
(1) A copy of the Report (Hind1 India dated the 11th June, 1977, 1ssued
version) pertaiming fo the execu- under section 47 of the Indian Rail-
tion of the provisions of the Mono- ways Act, 1880 [Placed i Library.
polies and Restrictive Trade Prac- See No LT--519/717]
tices Act 1969 for the period from
1st January to 31st December, 1975, STATEMENT re MARKET LOANS FLOATED
under section 62 of the samd Act. IN JUNE, 1977
|Placed n Lsbiary See No LT— THE MINISTER OF FINANCE
514/77] AND REVENUE AND BANKING
(2) A copy of the Report (Hindi (SHRI H M PATEL) I beg to lay
vorsion) on the General Elections on the Table a statement (Hind1 and

to the Legslative Assemblies 1n English versions) indicating the re-

India (1970-72), Volume II (Sta- sults of the market loans floated by

tistweal) [Placed wn Library See the Government of India in June,

No LT-515|77] 1077 ([Placed in Lsbrary See No.
LT-—520/177)

(3) A copy of Notification No
80 1(E) (Hindr and Englhwh  DEFAD  DEMANSS ¥OR Aol
versions) published in Gazette of M’“m“m;n rom 1077-78
India dated the 13th May, 1877
making certain correction in the THE MINISTER OF AGRICUL-
Delimitation of Parliamentary and TURE AND TRRIGATION (SHRI
Assembly Conshifuencies  Order, SURJIT SINGH BARNALA): I beg
1976, in respect of the State of %0 lay on the Table a copy of the
Uttar Pradesh, under sub-section  Detailed Demands for Grants (Hindj
(2) of section 9 of the Representa- ahd English versions) of the Mimstry
tion of the People Act, 1950 of Agriculture and Irrigation for 1977~
[Pladed 1n Libmary See No LT— 48 ({Pldced in Library See No LT—
s16/71 B20A/7T]

(4) A copy of the Kerala Small \
Industriés and Development Pro- MR SPEAKER: Befere taliog w
motion Cotporation Amalgametion  %scussion on demands for grants ...

Order, 1077 ( version) pub- StiR1 JYOTI#MOY BOSU  (Dia-
lished ifi Wotification No SO 1682 mond Harbour): 1 have to make a
n of India dated the 11:1;1 subinlssion to you, I have written
June, , uplér yab-gection ( o

e oo i Comea you

nied Act, 1058 [Pleed in LIDYOFY. MR SPEAKER: You have weitts
See No. LT-817]77]. to me But not only you; about

993 LS~—6



